INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
SPECIAL CONSTITUTION

FOR 12-AUGUST-2026 (WEDNESDAY)
KOLKATA OLD APPEAL# CASES

BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT

AND SHRI LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS (GOOGLE MEETING ID: GNG-ECRB-ZSA)
COURT ROOM 1
Srl Appeal Number As:‘:: Assessee Bench |Remarks
1 | co| 67 | koL |2018 2%%9‘ [A] GRAPHITE INDIA LTD. C
2010-
2 | co | 68 | KoL |2018| %% |[A] GRAPHITE INDIA LTD. c
2011-
3 | o | 69 | KoL |2018| 2! |[A] GRAPHITE INDIA LTD. C
4 | co| 70 | koL | 2018 2911‘,,3' [A] GRAPHITE INDIA LTD. c
5 | co | 8o | koL |2018 201132' [A] M/S. GRAPHITE INDIA LTD. c
6 | ma | 475 | koL | 2018 201%9' [D] M/S. GRAPHITE INDIA LTD. C
7 | mma | 476 | koL | 2018 201110' [D] M/S. GRAPHITE INDIA LTD. c
8 | ITa | 477 | KoL | 2018| 211" | (D] M/S. GRAPHITE INDIA LTD. c
9 | 1ma | 478 | KoL |2018| 291 |[D] M/S. GRAPHITE INDIA LTD. c
10 | A |1676| KoL | 2018| 295 |[D] M/S. GRAPHITE INDIA LTD. c
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